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BEFORE THE LEARNED NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

IN
ORIGINAL APPLICATION NO. 13/20 ISIEZ

IN THE MATTER OF:

SUDHAN DAS

STATE OF ASSAM & ORS.
Vs.

APPLICANT(S)

RESPONDENT(S)

BENCH

I, Hemen Hazaika, son of Harakanta Hazarika, aged about 4l years presently posted
as Scientist "D" in the Integrated Regional office, Guwahati of Ministry of Environment,
Forest & Climate Change (hereinafter referred to as MoEF&CC) at 4t Floor Housefed
complex, Rukmunigaon, six Mile, GS Road, Guwahati-7 gr0zz, do hereby, in my official
capacity, solemnly affirm and state on oath as follows:

1' That I am Scientist D representing the Nodal Office of the committee i.e. MoEF&CC.

$ I.am competent^to affirm.-I have made myself well acquainted with the facts and
circumstances of the case. I have consulted the records of the case in that regard. I-f t'?rsf,rrma) been duly authorized and hence competent to make and affrrm the affidavit onl_ Kamrup \ t. ' Regd. tto.. (eM.Ogl_

r Ewnir., l'l-e- /e

of Respondent No. 11 (MoEF&cc).

i Expiry Date /S
t+*-/&/"'tir\'- ot a. Pursuant to the order dated 2g.a6.2021the commiffee as constituted in the said order

dated 29.06.2021 submitted its detailed report on the issues as directed by this
Hon'ble Tribunal. A true copy of the said report is annexed hereto and marked as
Annexure-R1.

SHAH SYED SAMADUR R.AHMAN

NOTARY
Guwahatt, KamruP
Regd. No.'KAM.03

Expiry Date:06-03'2022
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3. The said report may be taken on record and be made a part of the records of this case.

4' It is submitted that the contents mentioned in the above paragraphs are true and
correct to the best of my knowledge and belief.

M&WY,
11 y:::,Alolocares, clerkrnrl No..L3 Sf ...E..rlp.W.'.'

ffi1CItd
(//zr"eo hy^;q)

DEPONENT

VERIFICATION

I, the above named Deponent, do hereby veri$r that the contents of the above affidavit

Mrsla/4
( H**, ,lh-;n )
DEPONENT

Solem,-t,, ^,.
cet t,:.; ,,! './'''ffitec/ '.,,r^.

,,f5 iil 
:i 

i1 i.'i ' ;.l':,Il ';ii:*;
uncctsid/r.r 

,,,., i . -, '^;r,;;;1ii

are true and correct to my knowledge as per the records of the answering respondents. No
part of it is false and nothing material has been concealed there fiom.
verified at.Cy*o[*.fi... on ihir.... day of..lpJ,".A,+61vlL1 iozt.

(,fu

-'------"------f D--.n "4

SHAH SYED SAMADUR naHr,llmi
NOTARY

Guwahati, Kamrup
_ Rggo. No.- KAM.03
Expiry Date : 06-03_2022
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1o:o;li!!,
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TNVESTIGATION ON DISCHARGE OF SEWERAGE
AND OTHER WASTES INTO THE RIVER DIBRU,

RIVER BRAHMAPUTRA AND RIVER DANGORI IN
TINSUKIA DISTRICT, ASSAM

Report of Committee appointed by Hon'ble National Green
Tribunal in Sudhan Das vs. State of Assam & Ors (OA No.

l3l20l8lLz) vide order dated 29.06.2021

Date of Submission: l0eAugust, 2021

I

Attes ted

'1

SHAH SYED SAMADUR RAHMAN
NOTARY

Guwahati, KamruP
Regd. No.- KAiJl.03

Expiry Date:06-03-2022 
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S.S.S. Rahmari
Kamrup

Regd. No.. KAM.O3
Expiry Date
06.03.2022
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l. Brckcround

Hon'ble National Green Tribunal, Eastenr Zone Bench, Kolkata has in its ordcr dated 29.06,2021

in OA No. lSlz[ltlLz titled as "sudhan f)a^s vs. Statc of Assam &Ors." constituted a committee

to examine and invcstigatc the discharge of sewerage and othcr wastes released by the boats and

houscboats allowed !o ply in the River Brahmaputr4 River Dibru and Rivcr Dangori in thc

Tinsukia District. The Tribunal constituted a committee comprising of Senior Scientist from

Integrated Regional Ofticc of MoEF&CC, Guwahati; Senior Scientist tiom the Central Pollution

Control Board, Regional Office Shillong: Senior Scientist from Assam State Pollution Control

Board Cuwahati; and the Depury Commissioncr, Tinsukia.

Accordingly, a committec was constituted with following members:

i. flr. llerncn ]Iazarika, Scientist'f)' Intcgratcd Regional Office Guwahati. MoEF&CCI

ii. Shri R.itesh Prasad Gurung, Scientist 'D' (Senior Scientist), CPCB, Shillong

iii. Shri Pralay Das, Executive Environmental Scientist, PCB Assam

iv. Shri Dipu Kr. Deka, The additional Deputy Commissioner, Tinsukia authorized by

Deputy Commissioncr, Tinsukia.

Thc Intcgratcd Rcgional OfIice of MoEF&CC, Cuwahati is designated as *re nodal office while
the Deputy Commissioner, Tinsukia is directed to co-ordinate for all logistic purposes.

The committee has been vcstcd with the mandatc to visit and inspect thc sitc in question and

examine the following aspccts vide the Order dated 29.A6.2A21:

i. No. of boats and houseboats plying on the three rivers including the private respondents
herein discharging untreated sewerage/other wastes.

ii. Systcm for disposal of sewerage and other wastes adopted.
iii. Carry out water analysis test randomly at diffcrent places to test for Total Coli fbrm

and Faecal Coliform besides other parameters like PH, BOD, COD etc.
iv. Assess ttre damage caused due to pollution and imposc environmental compensation

accordingly, if t'ound in violation ol'environmerrlal rrorms.
\'. Suggest remedial measures to be taken to mitigate the above issues of pollution.

2. Flcld Viritr

The comminee members inspectcd the discharge of sewerage and orher waste into the River
Dibru, River Brahmaputra and the River f)angori in Tinsukia district in Assam on 2t.07.21.
The!findings, observations of the committee members are as under:

Thcre are only two ghats viz. Guijan Ghat and Saikhowa Ghat. Boats plying in the three
concerned rivers are docked in these rwo ghats only; coverage of the rivers is done from
thcse hvo ghats. While both the ghats were visited. activities were observed in Guijan Ghat
only. Activities in Saikhowa Ghat is very limited and is restricted to about 3 boats mainly

Attes ted

.:\
SHAH SYED SAMADUR RAHMAN

NOTARY
Guwahati, KamruP
Regd. No.- KAM.03

ExpirY Date:06-03-20T i;
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for transportation of goods from one bank to another. Futhermore, docking faciliry of
largcr boats is availablc in Guijan 6hat only, and the activities at Saikhowa Ghat ha-s

reduced considerably alter the inauguration of the Dhola-Sadia Bridgc otherwiss known as

Dr. Bhupen llazarika Seru in the year 2017.

2. The season of tourists visiting the Guijan Ghat is fronr Novcmber to March. As this is not

the season for tourists and because of the COVIDI9 pandemic the actual operation of boats

was not possible. llorcc, thc obseryations are based primarily on present situation and

information as conveyed to the Comminee during interactions.

3. About 100 frunilies arc residing on the banks of River Dibru adjacent to the Guijan Ghat.

As informed by Sh. Sanjoy Das, Member, Zila Parishad Guijan, Tinsukia , only about l07o
houscs in this scttle havc scptic tank; some houses have dug pits for discharge of sewage

4. As per thc list providcd by thc Inland Water Transport, Assam, there are a total of 150

register boats registered with them for the three rivers. These include boats of all types such

as boathouses, pa.ssenger boars, tbrryhoats, etc. (Annerure -I9.
5. It was obserryed that there are unregister boats as well in the area. This also include boats

operated by the government departrnent.

6. The boats are used mainly for three major activiries viz. a) Policing and patrolling, b)
Tourism activities. iurd c) Comrncrcial activitics

7. Policing and patrolling is being done by government agencics and is done to patrol bridges
and to check illegal activities in and around Dibro Soikhowa National Park.

8. The major commercial activities include the following:
a. for transportation of good like wood, milk, stone, firewood collecting from river,
b. for transportation of construction nraterials

c. for ferrying of passengers between banks

9. Tourism related activitics include accommodation in househ)am, sightseeing to Dibru
Saikhowa National Park / biospheres. bird watching, dolphin viewing, etc.

l0.There has been no major tourist activities since March-April 2020 till datc becausc of
COVID-19 pandemic.

2.1. Sourcer of Liquid Wrstes:

Thc tcam identified two sourccs of liquid wastcs discharging into the Dibru River. The settlement
along the Guijan 6hat is one of the sources of liquid wastc bcing dischargcd inro ttrc Rivcr Dibru.
As stated earlier, only about l0olo of the residents along the Guijan Ghat have septic tanks. While
some of the residents there have dug pis for their toilet wastes. the Committee is of the opinion
that opcn dcfccation cannot be ruled out in thc arca. However. bccause the area caters to tourists.
no physica! cvidencc was obssrvsrl rturing the visit. It is also to be msntioned that pits dug for
handling wastes from toilets are unlined. As such, this can lead to contamioation of ground water,
and also the River Dibru, through subsurface flow.

The second source of liquid wastes are the boats handling passengers for an extended time of few
hours. Thesc boats includc passenger boals for ferrying pas.sengers benpeen banks. tourist boats

^oo,.o"ffion"t 

2

SHAH SYED SAMADUR RAHMAN
NOTARY

Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date:06-03-2022 
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used to visit to nearby tourist spots, and houseboats used to accommodaring tourists. usually fior
overnight say. while the passenger hoam and the tourist boats ganerated mainly liquid wastes
from toilets, the houseboats also gencratc liquid waste from barhrooms during bathing.

It was observed that nonc of the passengcr boars have any facility for disposal of liquid wastcs.
All thc liquid wastc Ssncrated in thcse boals are dischargcd into the river directly, withour any
form of treatment. It was also seen that most tourist boats also do nor have any focility for the
treatrnent of thc liquid wastcs. Howcvcr. two tourist boats * Mls SB Shanti and lvus The Tiaveler's
Hut have been provided with thc DRDO developed Bio-toilets.

Thc Committec visited a total of six houseboats- all four of these boars have been listed as
respondents here. It wils sccn that one of the houseboals viz. M/s Royal Princess has not registered
with the Inland water Transport, Govemment of Assam as per information furnishea Uy rnunA
Water Transport Assam. (Letter No. DWT-(ISV)/| l3/201 4ipt-Iyl2}g dated 22th luly il, copy
tttrched ls rDnerure-IV). This boat had the constnrcted a tank for temporary storage of liquid
wasles from ils toilcts and bathrooms, which was later collected and disposed by the Tinsukia
Municipal Council.

One of the houseboats Mrs. Nakshatra had sunk in June 2020, (Published Neu'spapcr copy artachcd
as rnncxure V).

The houseboat, Mrs Dibnr Saikhowa Boat safari, was found to trc under repair and has been kept
on thc bank since Juner July 2019 and is stitl there even ar present. The houseboat M/s MB Omm
has installed the DRD0 approved Bio-toilet for trearment of liquid wasre both from its toiler as
wcll as fiom hathrooms.

Detailed observarion as seen in these boats is provided in Annerure - I.

water sampling was dtlne at four locations along the Gurjan Ghat to understand the water quality
of the River Dibru at present. The location olthe sampling has bcen decided as under:

.Stations Locetlon Rationalr
I 500m Upstrcam fiom Cuijan Chat, ai

mid-strean! of Dibru River.
To undcrstand rhc basclinc pollution lcvcl

@tuiionbyboat,
if anv

2

5

Mid-streanr Dihru R-neiit Gffi
Ghat.
500m downstream ftrrm Guijan Et at,
at mid-srream of Dibru River.

To veritl any@
because qfany liquid rUscharsc

4 Dirrunivei@
bank.

To check for pollutffi
settlement.

The results 
"f

lTlt:,:I^r::"'.--:r.*: 
O::"n Ghat {station r) confirms to crass A for alr paramerers cxcepr for

total coliform: the total coliform concentration lalls in the category of class B. Thcrefbrc, the water
quality of River Dibru upstream of Guian Ghat is classified as class B. It is also ro be mentioned

Attested

SHAH SYED SAMADUR MHMAIl
NOTARY

Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date : O6-03-2022
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lrere that no faecal coliform was detected in this location. In the subsequent smrions i.e. stations2'3 and4, an incrEa.se in the concenration of mal coliform is noticcd. Furthsrmorc, thc faecatcolifonn was also detected in these stations ctearly indicating a discharge of faecal material.Although thc pimary causc this incrsxent cannot be ascertained at this stage, direct dischargefrom tourists and house boats was documented and thus cannot be discarded.

It is to bc mentioned that there is high {low in River Dibru at present, owing to monsrrunal rain.Because of this the ratio of dilution water available to liquid *L,. g.n.rution is exrrcmcly high.This is also evident from the analysis result (attached ec .nnexure II). As such water quality
assessment conducted during the visit may not represent pollution caused because ofpasscnger,tourists or houseboats' More realistic data to represent water pollution caused by boats can beobtained by analyzing water qualiry during peak rourist ssason of November to March. This seasonalso coincidcs with lcan flow in the nvers. which will funher mal<e the analysis results morerepreserrtative.

2.2. Sourcer of Soltd lVastes:

solid waste are mainty gcnerated by passenger boals, tourist boars and houseboars. Most oI thcsolid waste generated in rhe passenger boaLs and rourist boars are the plastic packaging of fooditems such as packets of chips, chocolate wrappers. [t was reported by the workers in the passengerboats that the boatman collecLs all the.se w:Llres and bring thcm to ther bank, where disposal is donethrough open burning.

In houseboats' the solid was generated include plastic packaging marerial of fod as well a.slcflovct food' Thc t'trod provided to rhc passcngcrs are cooked at the banks and thcn saved on rhcboals' In the houseboat. M/s MB omm. the lcftover food is disposed through piggery. plastic
bonles collectcd are sold offto local recyclers and other plastic ,oiid **., are disposed throughcommunity bins' Irr thc hou.seboat M/s Royal Princess, food is serued in disposable crockery anrJcutlery' The leftover food, plastic wastes, disposal iterns and plastic hottles are alt brought to thebank and disposcd through open burning.

2.3. Arsesrment of Envirormentel Demege:

The damage on the environment is mostly on two component.s viz. air and water. The commimcedid not observe any long-term damage to the environment. Ilowcve( there are no tourists and theferrying from onc baurk t() anorher is also very limited at prcscnt becausc of coVIDlg pandemic.
Bccausc of this, thc prcscnt scenario cannot bc considcrcd as busincss-as-usual. l-urthermore, it isalso expected that recovery of etvironmental damage has happened in the last l g months becauscof limited or no activities

Because of limited activities there is no large scale direct discharge of either toilet or bathroomliquid waste into the river directly from the-boats. Also, as no solid waste is being generared andno open burning was observed' As such, direcr assessrnent of envirorunent damage is not pnssihle.

SHAH SYED.STAMADUR R AHMAti
NOTARY

Guwahati, Ximrup
_ Rggd. No.- KAM.03
Expiry Date : O6-03_2022
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2.4. Rcglatrrtron, Au rhorrzrdon and othcr certrfrcetron :

As per the repon submined by the Inland water Transport thcrc arc a total of t50 registered boae.[Iowevcr' thc comminec did observe that a number of boats are also plying without registration.[t is to be mentioncd orat some of these unrcgistcrcd boats betong thc Govcrnment Agcncies, suchas Police and Forese Departmcnts

some of the boats, especially the housEboats and tourisr boats have acquired most of the requisirccenifications' M/s MB om (houseboat), M/s Traveler's Hut (tourist boar) and M/s shanti (tourist
boat) have acquired varioru regisration/certificatinns such as cii esser. rade license, [wrD,tounim, etc' Thq saisl dmumenls are provided in Anncxurc III. However, soms boats like M/s.Royal Princess (houseboat) do not have any form of documenmtion including registrarion withIWTD.

Thc committee, hou'ever, remarked rhat rhere is no awaraness rcgarding conscnt to Establish /ograted to be acquircrl from thc statc Pollution control Roara,-i.e. pollution controt Board.Assarq in this case.

2.5. Obrcrvttlon et Salhhowe Ghrt:

The commimee atso visited saikhowa Ghat and observed three boat used for mitk ransponation
and onc house boat used by Assam police for security purpose of Dhola sadiya Bridge. There isno sewerage treatment facility in this house boat. It was comes to know from inlormatiJn providedby neighbor that ttris Ghat houseboat and passenger both transportation acriviry has shut downafter commissioning of the Dhola sadiya Bridge. considering rtri timited to no discharge of liquidwastes to the river at this location, no water sampling was carried out at this Ghat.

3. Recommcadetionr:

l ' All boats having toilet should trc equippcd with scwerage trearmenl faciliry likc, Bio+oilcvFecal sludge Trcatment plant (FsrP)' or arny ottrer suitable trearncnt facility, based oncapacity' However, based on the success of Bio-toilet in thc Indian Railways **rii* ,t.efficienry as seen in hoats in Guijan Ghat, it may be said that Bio=toilet is the best option.2' communiry toilct is required to bc senrp tbr villagcrs inhabiting nearby the bank ('f DibnrRiver (Guijan Ghat). Local administration snoJto provide sanitary latrines ,o a, thehouseholds thmugh Individual Houscholds Larrines gilgrl schcmc under swachh BharatMission.
3' All boat owners should obtain requisitc authorizations, permirs, approvals, certificates,conssn*, ricenses, stc. from the rerevant authorities.4' Solar power facility may be installed for heating and lighting purposes of all house boat.This will yietd bctter cfliciency in terms of energy utilizlrionl wcl as provide them witha gren alternative.

Attes ted

)P
SHAH SYED SAMADUR RAHMAIi

NOTARY
Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date : 06-03-2022
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5. All DG s€ts used iu the boats or in their auxiliary activities shall be as per the prescribed
norms of CPCB. Furthcrmorc, consents. as applicable. shall be obtained from the
Prescribcd Authority, i.e. poltution Control Boar Assam.

(,. Considering the proximity to a biosphere reserve. the issue of noise pollution also comes
into factor. The Committee recolrunends that all provisions of the Noise pollution
(Regrrlation and Control) Rules, 2000 be made appticable. Furthermore, the limits as
applicable to the silent zone havE to be cumpticd with at all timcs, cspecially with respcct
to engine noise, and with respect to PA systems during celebrations on board.

7. Proper signagc ro be installed in every boat mentioning dctails such as registration number,
owners name and contact details.

8. Different colored dustbins shall be placed inside the houseboat / plyboat to segregated dry
and wel wastes at sourcc.

9. Consent to Establish/Consent to Operate may be obtained tiom the pollution Control Board
Assam for operation ofthe houseboar / plyboat.

l0' Inland Watcr Transport Dcpartment shall issue regisuation only when the application is
annexcd with relevanl clearances, licenses, etc. The Consent to establish / Consent m
operate has to be a mandatory document for boats wirh a toilet faciliry.

I I . Proper prccautionary measures shall be taken ar the time of refilling orgine oil/ fuel. It shall
be cnsured that all used oil is handletl as per the provisions of the Hazardous and Other
waste (Managemenr and rransboundary Mo'ement) Rures, 20r6.

l2' Expen monitoring committee to be deploy for monitoring the sewerage trcatment facility
and other pollution level on the half yearly intervals.

l3' Awarcncss protrsms to highlight the issues related with the direct discharge of solid /
liquid waste into the river pollution and conscrvarion of biodiversity, wildlifc and
errdangered species.

4. Environmentd Compensetion

Sh' Nabin Das, Guijan Ghat. Tinsukia Districr, who is the proprietor of M/s Royal princess failcd
to provide the committee with any tbrm of documenhtion. The said houseboat is also not listed
in the list of registered boats as provided by the IWT, Covcrnrnent ol Assarn. Furthermore, no
system of managunenl of wasEs. eidrer solid or liquitl, wa$ $ssn in tlrc buar, As such. thc
Committec recommcnds imposition of Ilnvironmantal Compcnsation amounting to Rs.
2'25,000'00 (Rupees nvo lakhs twenty-five thousand) only as per the following calculatlons:

Environmental Compensalion : pl x N x R x S x LF

Where,

*...ffifu'JSHAH SYED SAMADUR R,qHMANI
NOTARY

Guwahati, Kamrup
_ Regd. No.- KAM.03
Expiry Date:06-03-i022 
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Enclorcrs:

Anneture l: Detailed observadon,rs 6een in all boats
Anncrure Il: The re.sults of water analysis from SpCB Assarn
Annerure IIII-III1{I: Various registration /certifications such as Gsr, FssAI, tradc license,
IWTD, tourism, etc.
Annerure rv; copy of'registered boats in Inrand water Transporl, Assam
Anncxure V: Published Newspaper copy anached
Annexure VI: Some photographs of site visit

Annexure I: Details status of Rcsponded no. s, 6.7,g.9 and l0 as per oA l3/2olg/Ez

Respondent No. 5.
Mis M B Ornnr

l6 Rooms for
32 passengers

Dining hall
curn lounge
l6 roilets cum
bathrooms
2 wash basins

r IWT
r Touris

m
Dept.

o FSSAI
. GST
r Gaon

Pancha

yat

r Bio-roilet for liquid
wastes

r WaEr from borewcll
r C)rganic solid waste

utiliz.ed in piggery
r Plastic botrles are sold

to local kabaddi walas
o Remaining solid

wastc are disposcd
through community
bin

e No passenger since
March 20201as stated

Rcspondcnt No. 6.
M/s S B Shanti

r I Bio roilet
cum bathroom

r 2 Washbasins

e IWT
. Touris

ln
Dept.

r F'SSAI
r GST

r Bio-roiler for liquid
wastes

r Warcr frorn borcwcll
o Organic solid waste

utilized in piggery
o Plastic bottles are sold

to local kabaddi walas. Rernaining solid
wastc are disposed
through communiry
bin.

o No pass€nger since
March 2020 (as stated

Boat is not
firund in

Boat is not fbund in

tm
!:oi:fiit)

Attes ted
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SHAH SYED SAII'IADUR RAHMAN1

NOTARY
Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date:06-03-2021 .

Dorumcnts 0bscrvations

by boat owner)

TWT
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Saikhowa Boat
Safari

working
condition
Ius kept on the
bank since
Junv July
2019. (as

stated by local

Its kept on the bank.
(as can bc scen from
photo no.3.)

Respondent \o.8.
M/s The Traveler
Hut

r Biotloilet I
o Wash basin -2

(only for
tourist pcrson)

. IWT
r l-ouris

m
l)epr.

o FSSAI
. GST

r Bio +oilei for liquid
wastes

o Water from borewell
o Organic solid waste

utilized in piggery
r Plastic bottles arc sold

to local kabaddi walas
o Rcmaining solid

waste are disposed
througlr community
bin.

r No piusenger sincc

Rrspnndcnt No.9.
Mis Nakshatra

o Record not
available

o M/s. Nakshatra
had sunk in
June 2020.

o Boat was not found
onsite

o Thc boat sunk on June
2020 (Published
Newspaper copy
altachcd as rnnexure

Respondent
No.l0.
M/s Royal Princes

5 Rooms for
| 0 passenger

Dining hall
cum lounge
5 toilet cum
bathrooms
Kitchen for
stafls

Not availablc o No registration or any
other form of
documentation

r No Bio+oilet
o Liquid wastas are

discharged ro rhe river
directly

. Water supplied from
Dibru River after
treatment in sand lilter

o All solid wastes are
collected and burnt
togcrhcr on banks

r No passenger since
March 2020 (as stated

Attes ted

ryu- 2w" s

loOr. OcefffirmretiooerSHAH SYED SAMADUR RAHMAIN
NOTARY

Guwahati, Kamrup
_ Regd. No.- KAM.03
Expiry Date:06_03-2022 

.

I I bvboatowncr) 
I
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Attes te d

sHAH syED sAMADUR nnxn6]1
NOTARY

Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date:06-03-2022 .
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Arup6 x.u€L Trl- i

t.ilCllnf*iit*t

l9 ir of trc lnlorxl Stcam Ve';"tls Act,

,lcs*rr, .t6,2\
rJfficial No..../"""" ' '

/
fVda-n*+/nerr

No. Year md Frrt of Re*i*r-v.

r Hu, urd dr*rnrttr of
r:yhndcr$ ul ca6h rcl. a'eya'

Rnnry orgincr : No. of syl$tJcrs tn ceclt $ct ' ''"" /

llecnptiol of t!$lrtx

Nrrao arrl illdtlr* ol'Marcrs""

7.

l
,r .,:-.i!1i",,.r i-', ltt,I

ourkcd rn no*iti$n appr('vt<l h! .i . ] 
'.i,.

Whcn rnarlc
Nunrber ll t'tl t 'r

i,Lr{rt r\1}lts lhii {c,tl!l|dlf ,,1 4ri,iilrirttl,t ,lt lr( r''...illc0 |i,. litstIU.;l |il lltr !l.tl,I1lll1 I!t -1Iri,

aullrrrtly ruiborixl hl lire {nli: ( i( 
'Yrll'nre'il

,li

Attes ted

.\
SHAH SYED SAMADUR RAHMAN

NOTARY
Guwahati, KamruP
Regd. No.'KAM'03

Expiry Date:06'03-2022 .l,{ltffir
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l. Nn'I|c & RrlgEtrrld Ofllcc Arklresr of Lirerr:,er

2, Addres ot ArrthorEeo Prrmrccr

Place: 'inruk..l
Oate of :errrc: ZA/99t 1{'\ t

I35ue /
Renewal

Ootc

jl); ,.:r..

lwrrltiltdlirnilillq!" B;tt,].ra. urbt.]butrL rq rL _LrEGr

Arut;e xu e r 1[ ii

,ru.rurM t
'Jf : htf Des,o na ttd,C)ffrcr:r,',.-r ;:e !--.i, 1.; Ar, rh.rr rl

Vnld{li}d Anr, Ir{cxtl

I

GOVERNMET{T Or ASSAH
OT FOOO SAFETY, ASSAIiI

(Health & Family Welfarc Departmcnt)
Llccnie under Food 5olety nnd Standnrd, Act, 2()(,6

Form - C ISee Regutation 2.1.4(6)]

LrcensoNurrri:r:r,rlo lf_l_t l"i- o1 r ztoilg.,o lrlz 1o

$/r r,? B.()t{M
Guri:rn Gha!. -ins!*tr, tinsrrkril (Ag9'rn) . 7g61J5

(lurlan 6hat, Trlgulia, TlnSUktA Sadar, Trnsriitra(A.,r
-786Ii5

t r0tr[d&rmrre ne*nrgerr
-d. f{r Crtrf }uffi Ciffi 6a to*a(jtrl} wit,l dddr6i, i*trd fto

cmerur ot't{nt Adilt'lq Ccfi{frfr t}lce}/*rr,k r{}lk
Cooilt0 Cam'{r f*tg,*I&t$r p?ucarfiing UnnilM*l(effin tftlt ffi{ad tt Src iad*r rf llc*n*aal*f,

5. Creeryoltlram |l.h

fFid llffi h,rlri3fit l{tdlr ttld lf rr&lcfi to tho p{rstdor}s ef f,s$d $sr"ty t $&odffd Aet, u 006 cll ot rt ktp @rryficd **'l 6r Ut* ltrrr*c*"

9,

r?hG Applicatlon for renorlval of licenrc sh.rll be grbfiritted Jo daye prior to thrr erpiry d;rto nrentiorebovc aftar rhlch Rc.

- 
lOO pcr dry rlll tre chtrgad rrp to the dtto of erpiry.

oisclaimcr-Thi3 Uccnt€ ir only to comnt€ncF. o? carry

Attes ted

**.*offi$*.""*

SHAH SYED SAMADUR RAHMA}i1
NOTARY

Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date:06-03-20t2 .

and not lor ony otlrer pur

ffi)
{:o;:fotrt;

Itrm of Food Products with capocitier 1 tnrt.rll /
nuthoriaed to mensfacture / e,a-pack/ | hanating

Rel.bel and s.tel Crtlgory of toodr i caoacrty

fffi

ParroS ol Ucense
Valldity fees oaid
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- ---._
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ir"*ti^ Arsur,736la7

(:TJIJAN. TTNST.IKIA.
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! \,1 "t

I _)

l**'
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I
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lN.v: Thc rs8lrrrrrt a.r *nft"; ;trr-td t trp*rt'ntnrly t}*ntrqiil.tt lt ty :l*::i S: st:

TliL rqrailp*r*rd {rirnr ripcl L.l,.'rd.. rd$6f.r. ira.d!.r.{ m fi dc|.d rygrwttolrt''PPlkrrim hr

rcglrdll

Attes ted

fu-
SHAH SYED SAMADUR R,AHMAiiI

NOTARY
Guwahati, Kamrup

_ Regd. No.- KAM.03
Expiry Date : 06-03-202A
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Attes te d

% ...Ir

SHAH SYED SAMADUR RAHMAN I

NOTARY
Guwahati, l(amruP
Regd. No.- KAM.03

Expiry Date:06'03-2022,l.rm;(:oi:fotrt;
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Prrtiss!.60f lootrrgt

-1'*"
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Attes ted

SHAH SYED SAMADUR RAHMAN'.
NOTARY

Guwahati, Kamrup
Regd. No.- KAM.03

Expiry Date : 06-03-2022

Ilil

Wl1lt;rtf#
**.*'.ffi*.



Autrt;.XurRtl 0 vi

l()R.rl:a.r. lll

'\ar ltllr -ii

Crrtiltott ol Rrgirtrltiol of Sltrmrllo&r !'rr*d r*rlcr -rcrr'{o l9'f tf rht llhnd $cra lar'h

'lcr' l9l1 *' rncrlcrl h1 Ancrdnurt Atl' lt'f I

d*b-.I[.I. s,:1{*i:,..,*li,*\Uiil. y,,!*W*.F
roL orrr or.. -|1rxtJae"i"'-' 

^:;i?tf-1t"j- i'*t * 'un 
rt--'oft'o>t''spuh"F- '

,u brr rr G'r4.rar . ,] 
-'o'^t 

"-';l;'i;;""t7';"i+"" 
lrqrtrrt:

r! trl. 
'q. 

1.1i I

1* **t .rlr..rrt-.n.*hfi:*fr.f rxtil rtrlY !t{rrq'J '1 'ht 1lo'l td 019'rr3\'+'L t

ulra, ttr. lalrad ${.r& Vcrh trrmml*'el) '\ 1 lill 
^-tui .,ry.t .9Cgl..

tlrraad utxb 6Y k'6rl th'' lBl
r+ SFll.

Dr*tifior tf frlb(r

!,trn. rnd r.&cr', tf rr.ror - ri ' 4riq f,t'l+r'cg''';1 '' 
,,ru.r:B.r?r.,,

* t*r lluk * lfrl.!: ,:rtr' r r.rt t 3 6) -lrt C,$ 6
i{0. -,f lcrr r{ f.:r*,rrt - .}t r't' )tott , - 1': t 1

t rr P A H'P' x1"?'' e3 lH r " lrridt'"'

*t,rrkr, :^ G&lr '<: 't'frf & i' ':l','

It rr - c.l8rre \a Al 1 ';'irlal o ttjh a:

_ t5 _

l-lgiil'riil t{ llulttr

l.rrnr .nq }lrlrr., ul VrLcQ !
u.trio sa{t! I
\ il|:, i lrr : rrr-

l'tflianril! rrf l'u-{r

iffl irnr

! r"-': k: E;h
t'lnfr +t:"*
Blrr\ttlr a* "l!lY'.
{'!Prl (!t 1a n'

orqn !,,rr rji't9',)tos,
llcr$ttt l'rl..

ffi&

A ttes ted

SHAH SYED SAMADUR RAHMAN=}
NOTARY

Guwahati, Karnrup
Regd. No.- KAM.03

Expiry Date : 06-03-2022
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fitt(,or. twT. Arsan [Jf6orii (}narrair

'r-'A
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Srr

$ri Pra*srna bas.
Froprery. Trivctlafs Xut&atan. Inc'utia,Acaffii

nefixdng gW alye$d fr.srLtrr HrI in [u rivrr grrhmeprtrs

'rlffr r*r}lcs b Im sr+fl cre{, rhruffi*ffis*-,",
yorrntrrlef nesslrryHfuUre;ffitte g{eo.r;ffii" c{hry srr*n hroa&rysrd

ynr$shmftry,

(.

\
s*d*.
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Attes ted

SHAH SYED.SAMADUR RAHMAI,IA
NOTARY(iuwahati, Karnrup

- Rggo. |,1o.- KA&t.03
trxprry Date : 06-03-2022
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Ref

Sub

- %t-

.4.-
;[t A\^\^(x Uhe U

sF[ tFmqrrFtr t;r rlfitsttr, tpt:r
COVERNME}ITOT ASSAM

omcc of rHr ffRBCror:Jillffi 
xffiI rnANsnoRr. 

^ssAM
Vc4*; b? ; l,r,f*q***,W 

ryu. ;nTcb** r{L, -2t 2!al I Exil : lir{mrr{l&fllilfa
No.DlfT-(lSY) l1t3l2ot1/ft-tv/2as Dated Guunhad the 27u, hld'ilao}i

From Shri Gautarn Das, ACS,

Director, Inland Water Transporq Assam
Guwaha6-7.

IRO Guwahati,
llinistry of Environment, Forest & Climate Change
,[tt' Floor, Housefed building GS Road, Rukrnini gpon

6uwahati-781022,

lnfonnation of registered boae allowed to pty in the River Brahmaputr?,
River Dibru and River Dangori in the Tinsukia Disfict

1.No. nil dated-zz-O? -ZA2\ e-rnail).
2. Filero.R0ilu/ til r{GT/uA No. I 3/ 20 r B ftz I AS I 67 r -67 2 dated 12Ui 1ult'2u2 t

Sir,

With reference to the subiect cited above, I would like to submit the list of
boats and house-boau reSiffrcd/atlowed undcr Inland Watcr Transport Drepartrnent for
plyrns in the River Brahmaputra in Tinsulda District

This is for your inforrnatiortr p&ease.

Enso: List of boas to be sent tl'ough emai[ 
,h, Or*rr,
\

\i
Dlrector

##**m"
Merno Ho Dt{T-(tsvl/tt3/zot4/fr.tv lzw-A Daed Guwahati thc 27ur luty/zlzt
Copyto:

1. The DeputyCommissioncr, Tinsuki* BorBuri, Tinsukia District Assam-Zg6l25

-/'t'
Director

I nland ttaer Transport,
fusam, Guwahau-7.Attes ted

b
SHAH SYED SAMADUR mnrrll6iTl

NOTARY
Guwahati, liamrup
Regd. No.- KAM.03

Expiry Date : 06-03-2022
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I
tlrrrr 3rlnh ld*rr.lrl -
Oryddrrr L0.€r.p.ldrrn pS.-

ot+Olm

fkrqrlie s8 Xl lo.t Aseem tl.? Woodcn

2
lilr.rLl modlYnlf
Fo:(hrye$rorr,Ilmrdtb

lingrlie st Ll.ii Arf,.m u Woodcn

I Ohmr$yrmrprrrb, srdtr Iinrylia $ Iril
I

A$am * Woodrn

4
fucfr.,t 6otd,frf f p.O--

Ch+.Hrm!U.trkThidd.,f r..lr
Jilnr,*it SE loiqi Ata.m ataT Wsdcrr

5
tadatrrr. .rrrlolrdn y'tffro:
or+Opn

Basutie sa Doaphln Asiarr an Woodcr

6
Vtpy erap Shfi til: Dr6m rrd
ttO: SrHprn p!i: Dlrlr oirt:
nnedt[Acrra ?h: lftlll

fin3ut. sa O.rb Oal

6.nta
Arram a5t Wooden

7

Lllr.U.ftaAddrr.-t,o-e&
f.ilal ?.O. -Sdldrm ch*.OtcEtd:
Iltrt5lnrrrrU

Ilngkir s8 Xarrrru? Asam a!i6 Woodan

I
lOFnArirt|rforyth
tl$:fiwrrurrl Sldlm ttrrr*ir.
f8rt

Iimulir s8 Goluin Sort Arrem tl6t Woo&n

9
tarth Coaoi, Vll0rrpfhore
Poolee*trr+ Sediyr, Irnculie

Ilnrutie s8 tliriish to.r AJtaIt gn IYoo&o

lo f.ban Coaot, vlforrerthom
Fot,ttpeehcra t *f.. n6.d.t

I1rtt*ie 5l Xit rri.ll Arsern 610 Woodcn

tl S&mdr enjer*r UlllO:
Orpr5ran

fino.*n st Ilohher t Atsam 6al woodm

12
Gunit loeolrria, Chrp$rov+ Sede nn$Ii. sa Itil: Araaan aia;l Woo.ren

13
Otubcnerrr fafrbor;rtd,
Ch.F.fritr, S.dL

Iinsulia 38 Dcbr*i u It ooden

l4 lhebr f,onrr, OrepHrct, Srdir Tinrulie s8 fhlya Ass.rn {, Woodon

15
lorrao tca, y'fl: Girflrum, FO:
Srdtyr, Ifoafie. Ari.lrr

Tinxrfi. 5A lelme Arsam 6at Woodcn

l6 Flntu rFti loa, Ch.e.Eror., S.d. flnldrn sa XrnethVe Asiam 6.t, f,oodan

t7
S.ubt Arl rrill FO: Clrepolhre Iimulie sa IJ tort Asgtr 650 Woodcn

rE
aerar Shelud Vf, :Ghrrrnun
Fo:Sedirrf+ IIoUr. uonr

llngdd,r s8 6mgr 6,51 Wood.n

l9
hos ?trtur3/otroTkr
nwfen.Vff ;Oftrrmfhon,
IhsSr

Ttrqrtia st t tqt Aseem 652 Woodrn

70
fal lurrAfr.trl yIlIrO:
nraAeu

fmsrkr t3 tor.nnol Atram er Wdn

2l
imemre4oiyl: tloollr
,tOlf3:Chrot5rn, Tt lr ffa
uaarn

nngrfti. se Bheitl trprcrs A$anr 660 Wood.t

22
Srulet All Vlll& FO: Chrprkfuse Tlmrlie s8 Mt Lor Arcem €6a Woo&a

2l Vt V Pntrp Sir$. Ohoth" nrn*ie nnerldt s8 fd.rrh A$am 566 Wood.n

21
Sudmen Helhl. Ohofre firrlr*ir sa IraL Asr.ln €85 Ylroo&n

^..fu*
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